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+[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
.. (SHRI VIDYA CHARAN SHUKLA):
491,447 persons were granted Indian
citizenship in India and 5,234 outside
India. The bulk of those registered
in India are displaced persons from
= Pakistan and the remaining camé from
- African countries, Burma, Ceylon,
Malaya and West Asian countries.
Figures in respect of each country are

7 Yiot available as no separate records
are maintained.}
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+[CasEs OF ILLEGAL ENTRY OF PAx
NATIONALS

PRERN

Minister of HOME AFFAIRS be plea-
_sed to state the reagon for which
. 4,555 cases of illegal entry of Pakis-

tani nationals into India are still

[RAJYA SABHA]

568. SHRI RAM SAHAIL: Will the
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the year 1865-66 to decide suchs
cases?],
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T{THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
These 4,555 cases were pending before
the Tribunals in Assam at the end of
December, 1966. The number of guch
cases pending before the Tribunalg at
the end of June, 1967, was, however,
3743. The number varies from month
to month, This is because fresh cases
continue to be filed even theugh old
cases are disposed of.T

569. [Transferred to the 14th August,
1967.]

ResEARcH LABORATORIES IN MADHYA
PrapEsn

570. SHRI X, C. BAGHEL: Will the
Minister of EDUCATION be pleased
to state:

(a) whether any Research Labora-
tories were set up by the Government
of India in Madhya Pradesh during
the Third Five Year Plan period; and

(b) ig so, what is the guantum of
assistance given by Government for
this purpose during the said period?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (PROF.
SHER SINGH): (a) and (b) The in-
formation is being collected and wilk
be laid on the Table of the House.

t+ { ] English translation.



